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Introduction

JustIS mobile app is provided to Judicial officers to monitor pendency and disposal at finger

tips.

JustIS 2.0 version of the app has facilities for the Principal District Judge for monitoring
pendency and disposal of entire district. Additional features like “Briefcase” to view the
disposal of cases during previous postings are provided.

Key Features

Available on Android and iOS

Pendency and disposal monitoring for entire area under jurisdiction

Facility to add and save notes related to a case

Option to mark cases as important

Provision to view dashboards and important cases of earlier postings

Cases marked as important are highlighted in cause list for easy identification
Reports available in tabular and graphical formats

Installation

1. Login into the eCourts app store (https://justis.ecourts.gov.in/appstore/) using JO code
and OTP authentication.
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2. Download JustlS.apk

JustIS

Mobile App

Court Management System

for Judicial Officers

L 2 8 8 & ¢

JustIS

Mobile App

8l

Court Management System

for Judicial Officers
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= Digital Courts

Digital Court Desktop

Application(For C Drive)

L 8 8 8 8 ¢

= Digital Courts

Digital Court Desktop

Application(For D Drive)

L& 8 & &

S1 Version: 1.0

3 App Log-in

For first log-in:

2021 eCommittee Supreme Court of India. All Rights

1. EnterJo code and click on send OTP
2. Enter OTP and click on verify

3. Set new password and PIN

.01 K Faidu
Justls

JOCODE
[Enter JO cod

SEND QTP
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For standard log-in:

1. Log-in using JO code and Password/PIN

JustlS

JO CODE
DORIOR2

PASSWORD/PIN

SUBMIT

Eorgot your password?/Set PIN
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4 Establishment Dashboard

The dashboard provides the overall jurisdiction status, cause list, calendar and important cases.

Dashboard §  Causelist Calendar Imp Cases.
—_
Causelist Date* oy »
18-11-2022

JustiS = Justis

PRINCIPAL DISTRICT SESSIONS JUDGE NANDED (3)

DISTRICT AND SESSIONS COURT NANDED(3)
10

1) Todays Listed 18 bY] Shel.P.R. Navale = E 6 7 8 5
JUDGECR NO.1 [0l 70 oo f 5 |
2)Undted Cases 9 0 Civil Cases Listed on 18-11-2022 e
Ready 8 Unready :7 Total :15 T SR R L D R s s
Spscomiyimenicen s £ e e 3 N B
intastmanth s 1 Mcasszon Dipika Gajanan Bujabwar Vs
No.  CaseNumber Party Name Advocate 7R DRI R NS s PRINCIPAL DISTRICT Premata Ramesh
4)Recelved by transfer bn 0 0 (ol o <o i o Y 20 ) SESSIONS JUDGENANDED  Wattamwear
last month Urgent Cases’ 60v2002
s 2 2 %8 2
2 31
Jigemt N, &2 20 Agpeal A1 For Hearing Not Before 2.45 PM 2 RCA/00092201 Smt Ranjana Dilp Tak Vs
= F 8 = PRINCIPAL DISTRICT Laxmibai Wdo Shivram Tak
sposalinthis o £ NAN
2o | e Sl Ghatge Sk Showing result for : 05/12/2022 e
Showing 1606 of 6 entries ALLREL2005 SnadcpaKnoe 06062022
26042006 Versus. Kocharekar Civil Cases (18) Ready (7) Unready (11) S o n
Smt Sunands AA ey AR 652022
1
Wo Ramakant Desal Criminal Cases {0) Ready (0) Unready (0} PRINCIPAL DISTRICT Kakde Vs State of
andOrs. SESSIONS JUDGENANDED  Maharashtra
07.06-2022
Admission At 11 AM
2 . —  —
Dashboard — Cause list Calendar Imp Cases

4.1 Dashboard

The dashboard provides status wrt alerts, Pending and Disposed cases along with drill-down facility for

all the statistics. Option to search cases is also pro.

4.1.1

Alerts

Alerts include count of following;
Today’s listed cases

Undated cases
Institution

Received by Transfer cases

Pending cases — Ready/ Unready

Disposed — Contested/ Uncontested

000K/sO w4 dn
JustIS = W
XK HXRIINRIRARENK
PRINCIPAL DISTRICT SESSIONS JUDGE NANDED
® B s
Dashboard Causelist Calendar Imp Cases
Show 25  entries
Search:
Civil Criminal Total
1) Todays Listed 18 17 35
2) Undated Cases 0 0 0
o S T
Z'/S :?:;::d by transfer in 0 0 0
Disposal in this month /] 1] 0
Showing 10 6 of 6 entries
Previous | 1 | N
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At the end of the drill down, case history is visible. Facility is provided in case history to add notes for the
case and to mark the case as important.

e Click on ‘Add Notes’ button to add notes for the case
e C(Click on ‘+" button at the top right corner to mark the case as important. These cases are visible
under important cases.

15:4 . L] L] - 4
9 Add Nots B Add Note
Coroeat -
Case Type ; F Case
Filing Number /2 Flling
Filing Date 1-10-2 Flling
1 Registration Date T
CNR Number MHFC200014232022 CNRNumber = MHFC200014232022
First Hearing Date 15-11-2 First Hearing Date 15-11-20
Next Hearing Date 202 Next Hearing Date
Stage Of Case CONSELLORS REPORT Stage Of Case INSELLORS REPOR
Court No And Judge RINCIPAL JUDGE Court No And Judge RINCIPA
T —
e ——— ] e s —
. Y - Add Case
Case History Add Notes
(to Important Cases)

4.1.2 Pending
Pending dashboard provides pendency details for civil and criminal case on the following parameters;

* Period (Age-wise)

* Case-type & B & =
Dashboard Causelist Calendar Imp Cases
- Stage o O
- ADR E=EEN
. Delay @D w0 o Q@
Show 25 v entries
Search:
Stage - Count Delay
Amended W.S. 1 0
Arguments 19 10
Citation z 1
Defence Evidence 10 5
Evidence 23 3
Evidence Part Heard 9 3
Ex_Party Hearing 1 1
Hearing 70 37
Order 1 0
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The pendency details can be viewed in graphical or grid format by clicking on the corresponding button.
Drill down facility is available for all the statistics.

= JustlS @ s w = JustlS @ a w
KA RN ENINIANNar RN AN NN
CHIEF JUDGE CHIEF JUDGE
& B ] a8 £ s =
Dashboard Causelist Calendar Imp Cases Dashboard Causelist Calendar Imp Cases
i
CriminalO) [ Both Criminal O] | Both .‘f)
- | Bl
Show 25 v entries ) #cases [ # detayed
120
Search: ®
Year - Count Delayed 1 |
J
1999 2 2 |
2000 1 1 r
|
2003 1 1 g |
2006 2 2 “
2007 2 2 ?
2008 1 1 |
2010 3 3
2011 2 2
2012 2 2
2013 ? 9
2084 15 5 Please contact t
Please export your saved
2015 16 16

4.2 Disposed

Disposed dashboard provides disposal details for civil and criminal case on the following

parameters;
* Period (Age-wise)
* Case-type

* Disposal-type
Similar to Pending dashboard, the disposal details can be viewed in graphical or grid format with
drill down facility

= JustiS @ a ¥ = JustiS @ a
MM HIEHHHANDar XBOXK SO AN Modar
CHIEF JUDGE CHIEF JUDGE
# B =] 3] & B =
Dashboard Causelist Calendar Imp Cases Dashboard Causelist Calendar Imp Cases.
@ Dispose

01-11-2022 18-11-2022 01-11-2022 18-11-2022
@ CriminaiC) ( Both 0. CriminalO) ( Both .@
Show 25 v entries [ # pending [I] # disposed
Search: v
°
Year = Pending Disposed J‘
1999 2 0 |
[
2000 g 0 8 |
|
2003 1 0 |
6 1
2006 2 0 “
2007 2 0
2008 1 0
2010 3 0
2011 2 0 /
) 8—9-9-8 8- 8 8¢
2012 2 0 SLLFS PO
EFFFTFTTETS PP S
2013 9 0

Uodated version 1.3 is Available.
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5 Briefcase

Information related to previous postings of the judge can be viewed. Select a posting from the
dropdown; dashboard corresponding to the posting will be displayed.

The dashboard displays the information on disposal during the period of that posting and list of
important cases marked. Click on refresh button to get the latest updates.

Show 25 - entries
Search: The Principal District And Sessions Judge (1)
Civil Criminal Total
District And Sessions Court, Ahmednagar(1)
Contested 1 15 16
Case Number
Uncontested 16 3 192 StNo  Next/Disposal Date Party Name
Total Disposed 1z 18 3 1 CriBail Apoin /1380/2019  Parshya alias Parasram Vilas
The Principal District And  Bhasale Vs The State of
Showing 1to 3of 3 entries Sessions Judge Maharashtra
. 07-08-2019
(Disposed)
Updated version 1.3 s Available,
Please contact to DSA at telegram channel.
Please export your saved cases if any before updating/installing new
version
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6 Judge Dashboard

Note: The facility is available only for Principal District Judge.

Facility is provided to view judge-wise dashboard. Any district judge in the jurisdiction area can be
selected. Following information is available for the selected judge-

e Alerts, Pending and Disposed statistics for the district of the selected judge

e (Cause list

e Calendar

e Imp Cases

Procedure to select judge
e Click on Dashboard tab; a pop-up will appear to select judge. Judge can be selected by name
or by establishment.
e Select Judge name, designation and click on OK.
e If Establishment is selected, respective judges are available for selection

Select District
Nanded
Show| 25 endries @ Judge (O Establishment
ateh Select Judge
Civil  Criminal  Total Select Judge
1) Todays listed 1420 2120 3540 Select Designation
2)Undated cases 2225 3153 5378 Select Designation
3) Filed in this month 614 1285 1899
- =
Ready/Effective 12550 17138 29688
Unready/Ineffective 20573 43256 63829
5) Delay Reasons 18473 33890 52363
6) Courts/Judges - E 151(94)
7) Disposed in this month 838 2799
Contested 52 328
Uncontested 786 2471
Showing 1to 11 of 11 entries
Previous 1 Next
lindated vercion 1 3 ic Availahl,
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If the selected Judge name needs to be changed, click on the Judge icon

ADD D
@ @ B g
MyDistrict Dashboard  Causelist Calendar  Imp Cases

Show 25 - entries

Search:
Civil Criminal Total
1) Todays listed 13 0 13
2)Undated cases 0 0 9
3) Institution in last month 24 0 24
pressenae & i @
Ready/Effective 174 [} 174
Unready/Ineffective 116 0 116
6) Delay Reasons 105 0 105
Contested 0 ] 9
Uncontested o} ] 0

Showing 1to 11 of 11 entries

Lindated varcian 1 2§ ilah

Judge dashboard — Upon selection of Judge, overall status of the cases of the judge is displayed

Q
My District | Dashboard | Causelist Calendar Imp Cases

Search:
Civil Criminal Total
1) Todays listed 13 0 13
2) Undated cases 0 0 9
3) Institution in last month 24 0 24
,: )s :?mm':::dby transfer in 0 0 0
Ready/Effective 174 0 174
Unready/Ineffective 116 0 116
6) Delay Reasons 105 0 105
Contested 0 0 2
Uncontested 0 1] 0

Showing 1to 11 of 11 entries

Lindated vercian 1 2 ic ilahl
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Judge Causelist — Date-wise causelist of Civil and Criminal cases can be viewed for the selected judge

2 & ®

& & -] & Q
My District  Dashboard = Causelist “alendar Imp Cases
Causelist Date:*

18-11-2022

CiviL CRIMINAL

Smt. J.S. Jagdale
JUDGECR.NO.4
Civil Cases Listed on 18-11-2022
Ready:8 Unready:5 Total :13

sr
No. Case Number Party Name Advocate
Admission At 11 AM
1 Revision/304/2022  Purshottam Kandekar
17-11-2022 Kairam Popli Kamlakar
deceased Nagya
Versus
Gautam
Anupchand Shah
deceased
Part Heard Matters at 11 AM

® @ B 2] Q
My District  Dashboard  Causelist Calendar | Imp Cases

o November 2022 o

Su Mo Tu We Th Fr Sa

20 _21 24 25 o

22 23
[0 10 3
27 28 29 30
EO EN K
Showing result for : 23/11/2022

Civil Cases (17) Ready (3) Unready (14)

SrNo | Purpose Count
1 Misc.Appeal For Hearing Not Before 2.45 PM 1
2 Part Heard Matters at 11 AM 2
3 Unserved At 2.45 PM 12
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Important Cases - Cases which are marked important by the selected judge can be viewed through
this tab. Click on refresh button to get the latest updates.

= JustiS

200

CHIEF JUDGE
o [ B -] 7]
My District  Dashboard Causelist Calendar Imp Cases

Imp Cases Today's Cases [§) e

ADDITIONAL CHIEF JUDGE CR. NOA (7)
Case Number

StNo  Next/Disposal Date Party Name

1 opll

CHIEF Abchias

JUDGECR NO4 Shahdeceased
18-11-2022

2 RAcezal/30/2017 Suvarna Sitaram Shigvan Vs
ADDITIONAL CHIEF Sheth Hazi Riyazali Abidali
JUDGE CR. NO4 deleted since deceased
09-12-2022

3 MARI307/2022 Kunjal Hemant Shah Vs Maratha
ADDL CHIEFJUDGECR  Mandir
NO.5
19-11-2022

4 s
ADDL.CHIEFJUDGECR  Manohar Babaji Koyande
NO.5 Deleted since deceased
21-11-2022
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